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VERSUS

27/ 11/ 2015 This petition was called on for hearing today.
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M. Romy Chacko, AOR
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S.S. Rawat, Adv.
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M V.S. R Krishna, Adv.

M. Manu Chat urvedi, Adv.

M. Sankar a Kausi k, Adv.

M T. Mahipal, AOR

UPON hearing the counsel the Court made the follow ng
ORDER

Lear ned counsel appeari ng for t he I ndi an

Council says that he will file an affidavit within four

weeks. Rej oi nder be filed thereafter.

List the matter on 29th January, 2016.
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